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(b) it so, the details thereof and the time by which
it is likely to be commissioned; and

(c) if not, the reason therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI T R. BAALU):
(a) to (c) The Government has approved in principle the
concept of a Southern Gas Grid. The Southern States
have completed a Pre-feasibility study for the projects.
The feasibility of importing gas from Oman/iran is under
study. The Southern Gas Grid Project can be taken up
when sufficient gas is available. Efforts are also being
made to ‘mport LNG for the Southern States.

[Translation]
Bio-Gas Plants

2069 SHRI BUDHSEN PATEL : Will the Minister
of NON-CONVENTIONAL ENERGY SOURCES be
pleased to state :

(a) the number of bio-gas plants set up in Madhya
Pradesh during the period from 1990 to 1995;

(b) the number of plants out of these functioning
and the number of plants lying closed;

(c) whether gas chulhas are available in the market
and if not, the reasons therefor;

(d) the reasons for supplying inferior quality chulhas
to the beneficiaries by the Madhya Pradesh Agro and
the persons responsible for the inconvenience caused
to the beneficiaries; and

(e) the action proposed to be taken against the
concerned employees/officers?

THE MINISTER OF STATE OF THE MINISTRY OF
NON-CONVENTIONAL ENERGY SOURCES (CAPT. JAI
NARAYAN PRASAD NISHAD) : (a) A total of about
73,300 family type biogas plants have been set up in
the State of Madhya Pradesh during the period from
1990-91 to 1995-96.

(b) The programme implementing agencies, namely,
Madhya Pradesh State Agro Industries Development
Corporation Ltd., Madhya Pradesh Urja Vikas Nigam
Ltd., and Khadi and Village Industries Commission have
reported that about 80-95 per cent of the plants set up
during 1990-91 1c 1995-96 were found to be functioning.

(c) Biogas burners (chuthas) are available in the
market at Indore and Ujjain and are also being supplied
by the State and District offices of the implementing
agencies.

(d) Madhya Pradesh State Agro Industries
Development Corporation Ltd. is supplying biogas
burners dertitied by the Bureau of Indian Standards
(BIS) to aviod inconvenience to beneficiaries due to
inferior quality burners.

(e) Question does not arise.
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[English]
Allotment of Accommodation

2670. SHRI MUKHTAR ANIS : Will the PRIME
MINISTER be pleased to state :

(a) the total number of Central Government
residential accommodation units, type-wise, in the
National Capital Territory ot Delhi made available to the
Government of Delhi, for official use, including the Lt.
Governor, Ministers, Speaker, Members of Metropolitan
Council and the High Court Judges;

(b) the total number of units under actual
occupation, as on January 1, 1997;

(c) whether it is a tact that some VIPs in Delhi are
still occupying more than one official accommodation,

(d) it so, the reasons therefor; and

(e) whether the Delhi Government has been asked
to make its own arrangements for meeting its
requirements of accommodation?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) and (b) No
separate statistics for employees of National Capital
Territory of Delhi in respect of Type-l to Type-IV are
maintained since the employees of Government of Delhi
are eligible for General Pool residential accommodation.
As regards quarters of Type-V and above, one bungalow
No. 3, Moti Lal Nehru Place (Type-VIll) has been placed
at the disposal of Government of NCT of Delhi for use
and occupation by Lt. Governor, Delt.i.

(c) and (d) No such fact has come to the notice of
this Ministry.
(e) Yes, Sir.

IRDP

2671. SHRI VIJAY SANKESHWAR : Will the
Minister of RURAL AREAS AND EMPLOYMENT be
pleased to state :

(a) the number of villagers benefited under
Integrated Rural Development Programme in Dharwad
district of Karnataka;

(b) whether the pace of development has been
satisfactory;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI
CHANDRADEO PRASAD VARMA) : (a) This Ministry
does not monitor the Programme district-wise. Monitoring
of IRDP is done State-wise.



